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LEGISLATIVE ASSEMBLY
NATIONAL CAPITAL TERRITORY OF DELHI
Bulletin Part-I

(Brief summary of proceedings)
Wednesday, 10 March 2021 / 19 Phalgun 1942 (Saka)

No. 11
11.08 AM
Sh. Ram Niwas Goel, Hon’ble Speaker in-Chair

1.  11.09 AM The Chair greeted Hon’ble Members.
Shri Ramvir Singh Bidhuri, Hon’ble Leader of Opposition raised the issue of not
allowing discussion on the subject for which Opposition Members had given notice.
The Chair informed that he had not received any Notice for discussion from Members
of Opposition for the day.

2. 11.11 AM Special Mention (Rule-280) :
The following Members raised matters under Rule-280 with the permission of the

Chair:
1. Ms. Bhavna Gaur 6. Sh. Mohan Singh Bisht
2. Sh. Abhay Verma 7. Sh. Anil Kumar Bajpai
3. Sh. Praveen Kumar 8. Sh. Akhilesh Pati Tripathi
4. Sh. Ajay Mahawar (Hon’ble Minister of Industries intervened)
5. Sh. Som Dutt 9. Sh. Haji Yunus

3. 11.36 AM Papers laid on the Table:

I. Shri Satyendar Jain, Hon’ble Minister of Power laid copies of the following on
the Table of the House on behalf of Sh. Manish Sisodia, Hon’ble Deputy Chief
Minister :-

1. CAG Audit Report on the Annual Accounts of the IIIT-Delhi (Indraprastha
Institute of Information Technology, Delhi) for the financial year 2018-19
along with Action Taken Report. (Hindi and English Version).

2. Annual Accounts alongwith Audit Report of Guru Gobind Singh Indraprastha
University, Delhi for the financial year 2016-17 (Hindi and English Version).

II. Shri Satyendar Jain, Hon’ble Minister of Power laid copies of the following on
the Table of the House :

1. Annual Report of DUSIB (Delhi Urban Shelter Improvement Board) for the
year 2019-20 (English Version).

2. Annual Accounts Reports of DERC (Delhi Electricity Regulatory Commission)
for the financial year 2019-20 (Hindi and English Version).

4. 11.37 AM Presentation of Reports :
I. Sh. Sahi Ram, Hon’ble Member presented the First Report of Committee on

Welfare of Other Backward Classes.

II. Sh. Sahi Ram, Hon’ble Member presented the Second Report of Committee
on Welfare of Other Backward Classes.
III. Sh. Madan Lal, Hon’ble Member presented the First Report of Department
Related Standing Committee on Administrative Matters.

5. 11.38 AM Motion of thanks on Hon’ble Lieutenant Governor’s Address:
Sh. Gopal Rai, Hon’ble Minister of Development moved the following Motion and
also intiated discussion on the Motion:
“That this House expresses its gratitude to Hon’ble Lieutenant Governor for his
address delivered to the Assembly on 08" March, 2021.”
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The following Members participated in the discussion :
1. Sh. Vishesh Ravi
Sh. Mohan Singh Bisht
Sh. Rajesh Rishi
Sh. Rohit Kumar
Smt. Raj Kumari Dhillon
Sh. Anil Kumar Bajpai
Sh. Abdul Rehman
Sh. Ajay Dutt
. Sh. Ramvir Singh Bidhuri, Hon’ble Leader of Opposition
10. Sh. Saurabh Bharadwaj
Sh. Arvind Kejriwal, Hon’ble Chief Minister replied to the debate.
The Motion of Thanks was put to vote and adopted by voice-vote.

The Chair adjourned the House till 03:00 PM.

House reassembled.
Hon’ble Speaker in-Chair.
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Sh. Mohan Singh Bisht alongwith other Members of Opposition demanded discussion
on alleged irregularities in purchase of buses in DTC.
Pandemonium ensued.

The Chair adjourned the House upto 3.30 PM due to disturbance in the
proceedings.

House reassembled.

Hon’ble Speaker in-Chair.

The Members of Opposition again demanded discussion and stalled the proceedings of
the House.

The Chair asked Sh. Vijender Gupta, Member to leave the House for half an hour. As
the Member refused to leave he was escorted out by the Marshalls.

In view of the continued ruckus created by the Opposition Members, the Chair
requested all the Opposition Members, except Hon’ble Leader of Opposition to leave
the House.

As the named Members refused to withdraw, the Chair directed the Marshalls to escort
them out, who were then evicted from the House.

Sh. Ramvir Singh Bidhuri, Hon’ble Leader of Opposition withdrew voluntarily.

Short Duration Discussion (Rule-55) :
Ms. Rakhi Birla, Hon’ble Deputy Speaker initiated discussion on ‘Hardship faced
by people of Delhi due to rising inflation’.
The following Members participated in the Discussion :
1. Sh. Dilip Kumar Pandey, Hon’ble Chief Whip
. Sh. Akhilesh Pati Tripathi

(Sh. Ramvir Singh Bidhuri, Hon’ble Leader of Opposition and Sh. Vijender
Gupta, Member again take their seat in the House.)
Sh. Vijender Gupta
Sh. Sanjeev Jha
Sh. Ramvir Singh Bidhuri, Hon’ble Leader of Opposition
. Smt. Atishi
Sh. Satyendar Jain, Hon’ble Minister replied to the discussion.
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The Chair adjourned the House upto 11.00 AM on Thursday, 11 March 2021.

C. Velmurugan
Secretary



